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o f re ference*^  the Shah Commis­
sion o f Inquiry which should be 
broughf to the notice o f the Com* 
mission;

(b ) ta generally enquire into *11
other instances a8 are relatable one 
or other o f the terms o f reference 
o f the Commission which the Au­
thority may deem fit to enquire 
into, th d  '

(c) to enquire into such complaints 
or allegations as may be referred 
to  the Authority o f  the Adminis­
tration of Goa. Daman and Diu by 
the shah Commission o f Inquiry.

A l M a a t  i f  t te e  ta  dUhroat langa- 
ages programmes at A.IJL, Panaji

5753. SHRI AMRUT K ASAR: Will 
the Minister o f INFORMATION AND 
BROADCASTING be pTeased to 
state: . .

(a) the time allotted to the pro­
grammes in different languages at 
thtf Panaji station o f A ll India Radio;

(b ) criteria on which the time is 
allotted to different languages; and

(c )  whether there is any method 
by  which public opinion is reflected 
On the allotment of time at the sta- 
tionsT

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
L. K, AD VAN I): (a ) The time allot­
ted per week tb different language 
programmes at AIR Itonaji pertaining 
to the spokenword, light and folk mu­
sic originated from the Station and 
other than which are relayed, is an 
follows:

hours minutes 
1. K<wikMi . bi 44

3. Marathi . 10 54

P.trtaftme 30

4. .  > 3 5
5. Hindi Songs 9 30

6. language* 1 t*

(b ) The criterion for time allotment 
is mainly based an the consideration 
o f the m ajor and commonly spoken 
languages used for communication in 
the area and also tbe numerical size 
o f  the various linguistic groups.

(c ) There is no set method by 
which public opinion is reflected on 
the allotment o f  time at a Radio Sta­
tion except the criterion indicated 
against part (b ),  above. However, field 
m i w j U are periodically underialsen 
to gauge cross section of public opi­
nion on the programmes broadcast 
from  a particular Station.

Promotion o f Medical Services in 
Armed Forces

5754. SHRI AMRUT K ASAR: Will 
the Minister o f DEFENCE be pleased 
to state:

(a ) whether it is a fact that in tbe 
Medical Services o f the Armed For­
ces several o f those with lesser 
qualifications are getting promotions 
whereas those with much higher 
qualifications from the specialities 
are being ignored; and

(b ) whether there is a mounting 
dissatisfaction with the promotion 
policy as a consequence several 
senior specialists in the Armed For­
ces Medical Services have resigned 
from their jobs on some ground or 
the other?

THE MINISTER OF DEFENCE 
(SHRI JAGJTVAN R A M ): (a) and
(b ). Two separate Cadres were creat­
ed in the Army Medical Corps in De­
cember 1956 viz., (1) Administrative 
Cadre and (2) Specialist Cadre. Offi­
cers are given an option to select the 
Cadre o f their choice in  the lSth year 
o f their service. Promotions to the 
rank of Colonel and above (and equi­
valent) in each Cadre are restricted 
to the officers of that Cadre. The 
separation o f the two Cadres has re­
sulted in disparity in the promotion 
prospects o f the officers o f Specialist 
Cadre i>ts- -̂©is Administrative Cadre. 
Consequently, there is a certain 
amount o f discontentment In the offl-




